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ORDER

Ld. Counsels for the parties submit that vide the previous order.lated 24.0g.2076,
it had been directed that the case was to be listed before the Bombay Bench today and
the parties were required to be present before the Registrar NCLT, Mumbai.

2' The matter has been wrongry Iisted before the Derhi Bench and perhaps the case
file has still not been transferred to Mumbai as yet.

3. Bench Officer of Court No.II to take appropriate steps. ll
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